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WELCOME TO EGYPTIAN PARLIA-
MENTARY DELEGATION

MR. SPEAKER: Mr, Singh, I am
sorry to interrupt you. I just wanted
to avail of this opportunity to welcome
in this House the presence of the

FEIRECE

s

sB¥ ks
K

s
E
!
:

Ffffﬁgg

erief
i
g:%ﬁ
i
BEEE

3%

RESOLUTION RE POLICY IN
RESPECT OF FRICES AND AGRI-
CULTURAL PRODUCTION--Conid,
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BUSINESS ADVISORY COMMITTER
FORTY-SECOND REPORT

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS (SHRI K. RAGHU
RAMAIAH): Sir, I beg to present the
Forty-second Report of the Business
Advisory Committee.



